
  

No.FU-18/2017-IPC(pt.) 
Government of India 

Ministry of Power 

 
Shram Shakti Bhawan, Rafi Marg, 

New Delhi, dated 20.04.2020 

 
To, 

1. All the State/ UT Secretaries of Power 
2. All District Magistrates of all States, and Union Territories 
3. All Police Commissioners/ Superintendent of Police of all States, and 

Union Territories 
4. All CEOs of Urban Local Bodies (ULBs) of all States, and Union 

Territories 

 
Sub: Construction activities in the power plants during the nation-wide 

lockdown for COVID-19 outbreak. 
 

Reference is invited to Ministry of Home Affairs Order No. 40-3/2020-

DM-I(A) dated 15.04.2020 (copy enclosed) enclosing Consolidated Revised 

Guidelines regarding select permitted activities allowed with effect from 20th 

April, 2020 during the nation-wide lockdown for COVID-19 outbreak. As per 

the guidelines, these additional activities will be operationalized by States/ 

Union Territories (UTs)/ District Administrations based on strict compliance to 

the existing guidelines on lockdown measures. 

 

2. As per Para 16(i) of the guidelines, construction of all kinds of industrial 

projects in rural areas, i.e., outside the limits of municipal corporations and 

municipalities have been allowed to be carried out with effect from 20th April, 

2020. This is also applicable for ongoing construction activities in 

Thermal/Hydro Power Generation Projects outside the limits of Urban Local 

Bodies (ULBs). 

 

3. In view of the above, it is requested to allow the construction activities in 

Thermal/Hydro Power Generation Projects outside the limits of municipal 

corporations and municipalities as per Para 16(i) of the MHA Order No. 40-

3/2020-DM-I(A) dated 15.04.2020. It is also requested to allow the intrastate 

and interstate movement of construction materials, equipment, spares & 

consumables etc., for these under construction power projects as per Para 

12(vi) of the MHA Order No. 40-3/2020-DM-I(A) dated 15.04.2020. The 

resumption of project works at sites may be carried out while taking all 



mandatory precautions and norms of social distancing as well the advisories 

issued by Ministry of Home Affairs and Ministry of Health and Family welfare 

from time to time with regard to Covid-19. 

 
Encl: as above 

Yours faithfully, 
  
  

 
(S. Majumdar) 

Under Secretary to the Govt. of India 
Tel: 2335 6938 

 

Copy to following with instructions to ensure the necessary preventive 
measures/ equipment/ amenities for safeguard from COVID-19 to their 
employees and workforce deployed for construction activities. 

 
1. CMD NTPC 

2. Chairman DVC 
3. CMD THDCIL 
4. CMD SJVNL 

5. CMD NHPC 
6. CMD NEEPCO 

7. CMD BBMB 
8. All IPPs and UMPPs 
9. Chairman (Central Electricity Authority) with a request to disseminate 

the information to all the concerned and to host on the website of CEA 

10. Chief Secretary (All States) with a request for similar action in respect 

of the State Generating Companies/ Independent Power Producers 
(IPPs). 

11. Copy to NIC with a request to host on the website of Ministry of Power 

for information of all the concerned. 
 

 
 
 

 
 
 

 
 

 
 
 

 
 

 
 
 
































